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II. 

III. 

(c) CONFERENCE: 

Maximum 8 hours Rs. 12,000/-

AddHional Charge Rs. 2,000/- per hour 

Over and above 8 hours. 

Note: The party hiring the audHorium can hire the following additional space, if 
required, by paying the hiring charges indicated against each: 

1. OFFICE ROOM SIN THE SIRI FORT CUL TURAL CENTRE COMPLEX: 

Rs. 211/- per room per day/per show 

2. TWO GREEN ROOM & BACK STAGE: 

Rs. 498/- per day/pr show. 

Film Division Auditorium, New Delhi 

(i) Show on week days within office hours-for first one hour 
or part thereof Rs. 260/-

(ii) For every additional half an hour or part thereof Rs. 130/-

(iii) Shows on sundays, holidays and outside office hours on 
working days Rs. 330/-

(iv) For ever; additional half an hour or part thereof Rs. 165/-

NFDC Auditorium, Bombay 

Per Show Charges Rs. 800/-

Invttatlon to Audtence for Recording of 
Programme on New YearEve 

grammes on New Year eve to include gen-
eral public other than the relatives/acquain-
tances of the staff of AIR & Doordarshan as 
audience; 10579. SHRI PRATAPRAO B. 

BHOSALE: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
state: 

(a) whether Government propose to 
broad base the criteria for recording of pro-

(b) H so, the time by which the criteria 
will be broadbased; and 

(c) the details of the procedure followed 
in this regard? 
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THE MINISTER OF INFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI P. 
UPENDRA): (a) to (c). General public is 
Invited for audience participation in the New 
Year eve programmes. Audience is inv~ed 
on the basis of the requests received from 
them and out of the panel of viewers main-
tained by Audience Research Unit for invit-
ing audience for such programmes. 

Facilities to Tourists Visiting 
Valshnodevl 

10580. SHRI PRATAPRAO B. 
BHOSALE: Will the Minister of TOURISM 
be pleased to state: 

(a) whether pilgrims to holy shrine of 
Vaishnodevi are increasing every year; 

(b) whether the Department of Tourism 
has taken any steps to provide additional 
facilities there; 

{c) if so, the details of such facilities 
proposed to be provided in current as well as 
in next two years to boost tourism; and 

(d) n not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA PAL 
MALIK): (a) Yes. Sir. 

(b) to (d). The Central Department of 
Tourism provides financial assistance for 
infrastructural facilities at important tourist 
places on the basis of specific proposals 
received from the concerned State Govern-
ment. Such proposals are considered on 
their merits, inter-se-priorities and availabil-
ity of funds. No such specific proposal has 
been received from the Government of 
Jammu and Kashmir for providing facilities 
to tourists visiting Vaishnodevi. 

Agricultural Finance Consultant. 
Limited 

10581. SHRI S.C. VERMA: Will the 
Minister of FINANCE be pleased to state: 

(a) how the financial requirements of 
the Agricultural Finance Consu~ants lim-
ited (AFC) are met; and 

(b) whether the staff appointed in the 
AFC is selected by the Bureau of Public 
Enterprises Board? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANIL SHAS-
TRI): (a) It has been reported by the National 
Bank for Agricu~ure and Rural Development 
(NABARD) that the financial requirements 
of Agricuttural Finance Consultants Umited 
(AFC) are met through (1) consultancy fees 
earned on projects formulation. evaluation. 
monitoring and other studies. and (2) inter-
est earned on funds invested with member 
banks and public sector corporations. 

(b) No. Sir. 

Raid on Premises of Surl Brothers In 
Deihl 

10582. SHRI D.M. PUTTE GOWDA: 
Will the Minister of FINANCE be pleased to 
state: 

(a) whether raids were conducted on 
the office premises and residences of Suri 
brothers in Delhi by the Enforcement Direc-
torate, Director of Revenue Intelligence and 
the Income Tax Department during first week 
of this months; 

(b) if so, the details of the incriminating 
documents etc. seized during the raids; and 

(c) the further action proposed to be 
taken by Government? 


